0.A.No.7/2009

N 28.04.2014.

Sri R.C. Singh, learned counsel, who was conducting the

case on behalf of the applicant is no more as such registry is
directed to issue notice to the applicant either to engage another

counsel or to appear in person to defend his case. None is present

for the respondents.

List this case on 07.07.2014.

(Ms. Jayati Chandra)

(Dr. Murtaza Ali)
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O.A. No. 7/2009

Hon'ble Sri Navneet Kumar Member (J

Bonpe o 2vneet Kumar, Member (J)
Hon'ble Ms. Javati Chandra Member (A)
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